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- . . Annexure
Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 (Amount in )
SL Category of creditor Summary of claims received Summary of claims admitted Amount of | Amount of Amount of claims |Details in Remarks, if any
No. Zc.. of Amount No. of Amount of claims | contingent | claims not under verification |Annexure
claims claims admitted claims admitted
1 |Secured financial creditors belonging to any class of creditors 1 9,10,68,96,516 1 9,10,68,96,516 - - - 1
Unsecured financial creditors belonging to any class of Clarifiaciton sought from
2 creditors 5 61,53,88,485 0 - - 61,53,88,485 - 2 the claimant is not
received
3 Secured financial creditors (other than financial creditors o 3
belonging to any class of creditors) i 0 ) i ) .
4 Unsecured financial creditors (other than financial creditors 0 4
belonging to any class of creditors) i o i B I )
5 |Operational creditors (Workmen) 0 - 0 - - - - 5
6 |Operational creditors (Employees) 2 11,53,820 2 11,53,820 - - - 6
Clarifiaciton sought from
7 |Operational creditors (Government Dues) 6 3,97,12,42,362 6 3,92,28,66,512 - - 4,83,75,850 7 the claimant is not
received
3 . Clarifiaciton sought from
8 Operational creditors (other than Workmen andEmployees 9 3,81,07,033 9 3,48,98,597 B R 32,08,435 8 the claimant is not
and Government Dues) received
9 Other creditors, if any, 9
(other than financial creditors and operational creditors)
Total 23 13,73,27,88,216 18 13,06,58,15,445 - 61,53,88,485 5,15,84,285
Thanks & Regards
s
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List of other creditors (Other than financial creditors and operational creditors)

(Amount in%)

Authorisation for Assignment (“AFA”): AA1/10340/02/311226/108475
AFA Validity: Dec 31 2026

Date: 20/09/2025

SI.  |[Name of |Identification Details of claim Details of claim admitted Amount of | Amount of any |Amount of |Amount of| Remarks,if any
No. |creditor |No. Date of |Amount Amount Nature of claim| Amount covered| Amount covered Whether continge nt| mutual dues, |claim not claim
receipt  [claimed of claim by by guarantee related claim | that may be set- [admitted under
admitted security interest party? off verificati
on
NOT APPLICABLE
0 0




